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qEF TREEH i ST A

7% faeet, 1 arder, 2026

FT.3M. 1675 (37).— Fra 1T TLHTT o, TP TSTHNT AT, 1956 (1956 FT 48) (o =ad zae
TET IH AT FT 7 ) A T 3F A STIRT (1) F Aefi ST Y T I G F q2F
TREEs 3fT TS HATAT A ATAHAAT HEAT FLA. 3721 qId@ 13/08/2025, ST AR % IO,
FHTLTIOT, AN ||, Tve 3, ITET (i) & YA &t 7 ofF, T f@gw =7 & {97 forer & NH80 + ..
66.3 & . H1.81 TF & TEA TSTHN & [HHIT (FTSTHRIA / FTE AT HT G, A1), TALEAT, Taee 3T
TATAT o [T 39 ATHAAT | IUTEG TLAT | ATHIEE I HT 3T FeeA 3 S0 ST Al A[T0IT 67 o7 ;

T ITH ATELAAT T AL I ATTHAH AT 1T 3F AT ITLTT (3) F el aera 29/08/2025 Fr
“TEgeaTd =1+ [ERe9T]” , 29/08/2025 T “STH# SN ZAT | TTTrd FohaT 77 =7 ;

ST HEAH TITAFRET T €77 3T & dgd A% AT T g5 8, e 9% fF=e & @ g 6w

39T 3T =9 9 fAver= B T

T FqeAH ITTARTE 7 3 AT T 97T 39 i STLTT (1) F ATEL H, Feg (T TERIE F T AIAT
R T e;

qdA: AT, el TLHRTT, TAT ITTAFRTT T 3h AT ITH T ST 9T 3T IF ATAAH FT &m=T 39
FT ITUTT (1) FTT V& ARIT FT TN Fd g0, Tg FUT el g o I A=t § AEEy i #7
AT YA o forT srsie o ST =R ;

2367 G1/2026 (1)
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ST T, el ALY, I ATAAAH 0l 1T 3 AT ITLTIT (2) F AL | T AT FAT g ToF
= ATAGAAT F TSI | THH 9T, I AT § fAAtay g adt fHeermt § 46 g sreafeas =
T e g | g g sttt

AT
fagT T % g ey & NH80 3.1, 66.3 & fo6.#1.81 3 forw sriw it S At si<==7 afga sreraw
=T R faem
T 7 A AR fSret T 71 JX
wfw| FEwHen | qfw | aEAr | R | sy Rawg saReat 1A
T THIT EEAT] (R #)
1 2 3 4 5 6
TS T ATH: ST
e T ATH: TIRATITE(204)
1 131 Bl REEEEE] 0.0123|[7xfz =ra =t arae - e qh
REExCRICC)
131
2 16 GEil MESIERE 0.0054|[d<T aTea fUar- afee area
16
3 249 rsht RESERE 0.0097|[FTF BT @19 fasrT 919 sged 919
RG]
249
4 272 st EHEEE 0.4272|[FHT F=g AT
272
5 |1273 Greara N GEE 0.8311|[RfgFe arE
273
6 |[274 et SESERE 0.3551[FT 78 AT
274
7 |l275 T ([T 0.2229|[feFF a1
275
8 |[322 st REHERES 0.0329|[E&T aTed
322
9 |[323 st SRR 0.0935|[Ffterea 7Tea fUaT- @iz ques e
323
10 326 it BEERpE 0.0018||TTT eI HATId THETET T
326
11 ||359 frsft SRR 0.0943|[qerter FAT AT sz Trafaeer araa
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359

T T ATH: [RI(207)

12 |32 frsft SRR 0.0677|[Fefer FHT FTee far-Tr frerer
RIEE)
32

e T 7T 339 (3%2) (431)

13 [|1611 il TR 0.0006|[TET 4T 34T Tdt-are TE g,
TeaTH g fUar sgaea g, STeax
EEIERGECREE]
1611

14 ||1632 EEi TfiFeaT 0.0484|==7 dfeq Mar-qe=T ufed
1632

15  ||1698 [BEII TR 0.1092([3T< HFZ
1698

16 [11699 st TR 0.0005|[FT TFT
1699

17 |[1700 [BEI TR 0.1735([3T< HFZ
1700

18 ||2058 GEil TR 0.8152|[asa iz, qaraw fig far-ae T
KE
2058

19 ||2064 EEl TR 0.1807|[TTIFHTE ITe, TaaT-
2064

20 |[2065 st TfieT 0.4691 || fiz far- o Toht iz
2065

21 |12106 Greoc B GEE 0.0654][[8TT 7T
2106

22 |[2107 IGEl TR 0.0074|[xTea< fig, fuar-
2107

23 |2118 T [T 0.0916|[9&T ATFT
2118

24 |[2400 Bl RESERES 0.0054|[sw1= fiz, e fie, g g
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2400 (6436,6435)

25

2401

0.2233

g, arshia foig, TH=am fHg, 99
g, faar- wer fig, wadfhene
fee, fadr- e fie, e
g, fUar- ore 7erq fig, fAee

weTs fig, fUaT- o =7 [{g, o
T g, foar- o aeff aax g,
e g, fUar- o o g,

2401 (6435,6436)

26

2403

0.0494

TSI STELATST WIS, HaTad-

s g fHig
2403(6431,6432,6430)

27

2404

0.0454

2404 (6433,6432,6431,6434)

28

2405

0.0543

SRt g, foar- @ a9 g
2505 (6433,6434)

29

2406

0.5787

yfHe g, geme g, far- aedt
2406(6429,6434,6428,6426)

30

2487

0.2509

y<fde g, game o, far- st
2487(6426,6398,6424,6425,6374)

31

2494

0.0232

& T g
2494(6168,6170,6163)

32

2497

0.0888

2497(6165,6164,6163)

33

2498

0.1072

2498(6375,6376,6398)
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34 |[2499 SESEEE 0.1872|[Trastreeht ZTgwarst wieT, dara-
&0 T g
2499(6374,6375,6164,6425,6163)

35 ||2500 RESERE 0.1526|[srrorer ffz, foar-
2500(6374,6425,6164,6424)

36 |[2504 RESERES 0.2335|[&sfa T fig, w2 e fig
2504(6163,6162)

37 ||2505 wfaEtore 0.0299|\erd= firg farar- Hidter Fame fi
2505(6170,6163,6162)

38 2506 LS 0.0803[T<ter FATE fifE far w=ftr 7Ttz
e
2506 (6162, 6174)

39 |[2509 TRrfere 0.361 [t FaT fig ar-etis gfifa
BRI
2509 (6174, 6177, 6176, 6180,
6178)

40 |[2513 REEEEE] 0.0008 ([ fig faraqr-wnffr amear fig
2513 (6159)

41 2514 ferEfere 0.0795([=e g far-erfis =iz e fiig
2514 (6178, 6159)

42 |[2515 SEHERES 0.3724|[&sfa e fig far-wnftr =il
BRI
2515 (6188, 6189, 6190, 6180,
6179)

43 |2516 REEERE] 0.3041|[FTe %= f&e
2516 (6180)

44 |2517 RESERE] 0.1289|[TerE= &g
2517 (6180)

45 ||2575 GELD 0.2746|[9=T™ AT
2575
(6141,6142,6143,6181,6180,6134)

46 2576 RESERES 0.0332|fafom e, srfeer fig far-sw fig
2576 (6122, 6162, 6132, 6123,
6124, 6133)

47 2577 et 0.0799|[wTeT e T Teht-Fanftr 7 i,
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T fHg fUar- wnfta sgea e,

2577 (6123, 6124, 6120, 6119)

48

2584

0.0416

qorer THT g Moar-Fidr g
2584 (6120, 6119)

49

2590

0.0345

FHAT <41 foar-gantia qpefier &g
2590 (6105, 6107, 6106, 6111)

50

2591

0.1321

2591 (6105, 6106, 6134, 6104)

51

2602

0.017

qeTy g foar-wantta Tt g
2602 (6118, 6119, 5898, 5462)

52

2635

0.2411

THETY Mar-wartta T fHg
2635 (5098, 5464, 5463, 5898)

53

2636

0.2269

Ao T foar-santiy #feame
ffe

2636 (5473, 5469)

54

2643

0.1162

FEATT T TOar-Eant i af=ares

2643 (5438, 5472)

55

2649

0.1831

e g, sy g, foar-eafia
THEAEY iy
2649 (5472, 5438, 5434, 5470,
5471, 5469)

56

2665

0.0374

A9 g foar-a<er g
2665 (5467, 5500)

57

2666

0.045

e g far-aver g
2666 (5466, 5467, 5500)

58

2667

0.2747

IEEAESEEEDES

2667 (5284, 5285, 5286)

59

2702

0.0997

TSt e
2702(5279,5280)

60

2719

0.1504

Trorer THE TUar- gea {g, gag <&r

<T- foreRer FHTY, e foig far-
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7

qara g/ Tt Tart odt- T
FATE, off T FATE FaET foar-faa

PHTL ITH
2719 (5275,5276,5277)
61 ||2803 Greaca B G 0.0203||fe=T TTHT
2803 (6134,6122,6121,6133)
T T AT TR (432)
62 |[339 [EE RESERK] 0.1022||Fr=T =Tea forar-afam ares
339
63 |[347 B REEERE] 0.0046|[®raT aTee fraT-ahy area
347
TS T ATH: G
T T AT AL E1(316)
64 |[1114 st e 0.0085||srF% TaTE ATea, fo=9r areg fuqr- o<
ST ATET
1114
65 ||1119 [GELl LOIETa RS 0.0945|(mTHaT foig fuar-
1119
66 ||1128 B T 0.2105||#ft g fig, = s Fam fig,
AT 92 fohery g foar- ore g [
1128
67 |[1863 EEl TR 0.0011||srFer wgaT, fuaT-
1863
68 ||1874 B Tt 0.0632|(aTerfreme 72T, faT-
1874
69 (/1886 EE LU IETa R 0.0011|[srfer Ferdy, fra-
1886
70 |[1892 EEl LWIET RS 0.0868||37S[ TTHTE Aegdl [UdT- oe TR
RESI
1892
71 |l411 EEil LUIET R 0.0768|[fT FTE=
411
72 |l618 EEl LU IETa K R P RILERIEE]
618
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73 ||779 EEil IEEa R 0.2887|[TTSTT ATEd HaT- Herl J1ea
779
74 ||935 IGEil D IETa RS 0.3574|[FTHaTer I1ea fUqr-ae wiuaea
qTed, ATeTdT 24T Tat-aae Fheme
PEIERIEC]
935
75 946 fastr Q‘j Thea 0.0438|[=rfr fﬁ‘a’ forar-
946
Total 10.9204

[WT. H. 2010/NHAI/PIU-BGP/MOK-MUG/LA/3A/3D]
g sfiaETe, A

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st April, 2026

S.0. 1675(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3721 Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH80 in the stretch of land from Km. 66.3 to Km. 81 in the district of MUNGER in the state of BIHAR

And whereas the substance of the said notification has been published in “Hindustan Times” dated
29/08/2025 , “Dainik Jagran” dated 29/08/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH80 in the stretch of
land from Km. 66.3 to Km. 81 in the district of MUNGER in the state of BIHAR

[State: BIHAR |[District: MUNGER |

SL No. || Survey/Plot Number || Type of Land || Nature of Land Area||Name of Land Owner/Interested
(in Hectares) Person

Lt | 2 | I T | | 5 | 6 |

|Taluk: Jamalpur |
|Village: Safiabad204 |

1 131 Private RESIDENTIAL 0.0123(|Narsinh Yadav Harshi Yadav
Pita- Late Bhumi Yadav
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Masomaat-Manju Devi Pati- Late
Rajkamal Yadav
131

16

Private

RESIDENTIAL

0.0054

Pankaj Yadav pita- sachidanand
Yadav
16

249

Private

RESIDENTIAL

0.0097

Baake bihari saav vijay saav
brahmdev saav pita prasadi saav
249

272

Private

RESIDENTIAL

0.4272

Keso Wald Lala
272

273

Government

SADAK

0.8311

District Board
273

274

Private

RESIDENTIAL

0.3551

Keso Wald Lala
274

275

Government

KHANTA

0.2229

Disrtict Board
275

322

Private

RESIDENTIAL

0.0329

Masudan Yadav
322

323

Private

RESIDENTIAL

0.0935

Kapildev Yadav Pita- Late
Mushaharu Yadav
323

10

326

Private

RESIDENTIAL

0.0018

Durga Maharani Sevayat
Ramswaroop Dube
326

11

359

Private

RESIDENTIAL

0.0943

Sudhanshu Kumar Pita- Late
Ramvilash Yadav
359

Village: Mughraura207

12

32

Private

RESIDENTIAL

0.0677

Nitish Kumar Yadav Pita-Ram
Vilash Yadav
32

Village: Indrukh (East) (431)

13

1611

Private

AGRICULTURE

0.0006

MASO RADHA DEVI PATI-
LATE NAVIN SINH,
SOVINDER SINH PITA LATE
BRAHAMDEO SINH,
GHANSHYAM SINH PITA
BRAHAMDEO SINH,
JALANDHAR SINH PITA LATE
BRAHAMDEO SINH,
RAJARAM SINH PITA
BRAHAMDEO SINGH, GOPAL
SINH PITA BRAHAMDEO
SINGH

1611

14

1632

Private

AGRICULTURE

0.0484

CHANDAR PANDIT PITA-
BHURRA PANDIT
1632

15

1698

Private

AGRICULTURE

0.1092

BAAL MUKUND
1698

16

1699

Private

AGRICULTURE

0.0005

BAAL MUKUND
1699

17

1700

Private

AGRICULTURE

0.1735

BAAL MUKUND
1700

18

2058

Private

AGRICULTURE

0.8152

BATESHWAR SINH,
BHUTESHWAR SINH PITA-
LATE GAYA SINH

2058

|[2064

| |Private

||AGRICULTURE|

0.1807||RAJKUMAR PATHAK, PITA-
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|[2064

20

2065

Private

AGRICULTURE

0.4691

VIJAY SINH PITA- LATE
DEVKI SINH
2065

21

2106

Government

SADAK

0.0654

BIHAR SARKAR
2106

22

2107

Private

AGRICULTURE

0.0074

RAMESHWAR SINH, PITA-
2107

23

2118

Government

SADAK

0.0916

BIHAR SARKAR
2118

24

2400

Private

RESIDENTIAL

0.0054

PRAMOD SINH, VINOD SINH,
SUBODH SINH PITA- SUNDAR
SINH

2400 (6436,6435)

25

2401

Private

RESIDENTIAL

0.2233

KRISHN KUMAR SINH, PITA-
LATE KEDAR PRASAD SINH,
AJIT SINH, RAMNIVAS SINH,
SAMBHU SINH, PITA-
PHAUDAARI SINH,
KESHRIKISHOR SINH, PITA-
SIYARAM SINH, SHINDHU
PRASAD SINH, PITA-
SURYANARAYAN SINH,
SAMBHUSARAN SINH, PITA-
LATE YSHVENT SINH, VINOD
PRASAD SINH, PITA- LATE
CHADAR SINH, SHANKAR
SARAN SINH, PITA- LATE
SHASHI SHEKHAR SINH,
RAVIRANJAN SINH, PITA-
LATE RAJESHWAR SINH,
PAWAN SINH, PITA- LATE
HARIHAR PRASAD SINH,
2401 (6435,6436)

26

2403

Private

RESIDENTIAL

0.0494

RAMJANKI THAKURBADI
MANDIR, SEWAYAT- ARUN
KUMAR SINH
2403(6431,6432,6430)

27

2404

Private

RESIDENTIAL

0.0454

KEDAR SINH PITA- LATE
SHIVRATAN SINH
2404 (6433,6432,6431,6434)

28

2405

Private

RESIDENTIAL

0.0543

JAYPRAKASH SINH, PITA-
LATE YAMUNA SINH
2505 (6433,6434)

29

2406

Private

RESIDENTIAL

0.5787

ARVIND SINH, SADANAND
SINH, PITA- LAXMI SINH,
PRNAV KUMAR, PITA-
RAMANAND SINH, SAKET
SINH, PITA- LATE
PRAMANAND SINH
2406(6429,6434,6428,6426)

30

2487

Private

RESIDENTIAL

0.2509

ARVIND SINH, SADANAND
SINH, PITA- LAXMI SINH,
PRNAV KUMAR, PITA-
RAMANAND SINH, SAKET
SINH, PITA- LATE
PRAMANAND SINH
2487(6426,6398,6424,6425,6374)

31

2494

Private

RESIDENTIAL

0.0232

RAMJANKI THAKURBADI
MANDIR, SEWAYAT- ARUN
KUMAR SINH

2494(6168,6170,6163)

|[2497

| |Private

|[RESIDENTIAL

0.0888|[KEDAR SINH PITA- LATE
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SHIVRATAN SINH
2497(6165,6164,6163)

33

2498

Private

RESIDENTIAL

0.1072

KEDAR SINH PITA- LATE
SHIVRATAN SINH
2498(6375,6376,6398)

34

2499

Private

RESIDENTIAL

0.1872

RAMJANKI THAKURBADI
MANDIR, SEWAYAT- ARUN
KUMAR SINH
2499(6374,6375,6164,6425,6163)

35

2500

Private

RESIDENTIAL

0.1526

JAYPRAKASH SINH, PITA-
2500(6374,6425,6164,6424)

36

2504

Private

RESIDENTIAL

0.2335

SANJEEV KUMAR SINH,
MAHESH PRASAD SINH
2504(6163,6162)

37

2505

Private

RESIDENTIAL

0.0299

SHARVAN SINH PITA- NITISH
KUMAR SINH
2505(6170,6163,6162)

38

2506

Private

RESIDENTIAL

0.0803

NILESH KUMAR SINH PITA
SWARGIYA RAJENDRA SINH
2506 (6162, 6174)

39

2509

Private

RESIDENTIAL

0.361

SANJEEV KUMAR SINH PITA-
SWARGIYA HARSHIT
PRASAD SINH

2509 (6174, 6177, 6176, 6180,
6178)

40

2513

Private

RESIDENTIAL

0.0008

KRISHNANDAN SINH PITA-
SWARGIYA SHARDA SINH
2513 (6159)

41

2514

Private

RESIDENTIAL

0.0795

CHANDAN SINH PITA-
SWARGIYA CHANDRA
SHEKHAR SINH
2514 (6178, 6159)

42

2515

Private

RESIDENTIAL

0.3724

SANJEEV KUMAR SINH PITA-
SWARGIYA HARSHIT
PRASAD SINH

2515 (6188, 6189, 6190, 6180,
6179)

43

2516

Private

RESIDENTIAL

0.3041

BALMUKUND SINH
2516 (6180)

44

2517

Private

RESIDENTIAL

0.1289

BALMUKUND SINH
2517 (6180)

45

2575

Government

SADAK

0.2746

BIHAR SARKAR
2575
(6141,6142,6143,6181,6180,6134)

46

2576

Private

RESIDENTIAL

0.0332

BIPIN SINH, ANIL SINH PITA-
JAAY SINH

2576 (6122, 6162, 6132, 6123,
6124, 6133)

47

2577

Private

RESIDENTIAL

0.0799

MASO RADHA DEVI PATI-
SWARGIYA NAVEEN SINH,
SOVINDAR SINH PITA-
SWARGIYA BRAHMDEV
SINH, GHANSHYAM SINH
PITA- SWARGIYA
BRAHMADEYV SINH,
JALDHAR SINH PITA-
SWARGIYA BRAHMDEV
SINH, RAJARAM SINH PITA-
SWARGIYA BRAHMDEV
SINH, GOPAL SINH PITA-
SWARGIYA BRAHMDEV
SINH




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

|[2577 (6123, 6124, 6120, 6119)

48

2584

Private

RESIDENTIAL

0.0416

SUJESH KUMAR SINH PITA-
KANTI SINH
2584 (6120, 6119)

49

2590

Private

RESIDENTIAL

0.0345

KAMLA DEVI PITA-
SWARGIYA SHUSHIL SINH
2590 (6105, 6107, 6106, 6111)

50

2591

Private

RESIDENTIAL

0.1321

BALMUKUND SINH PITA-
DEVANAND SINH
2591 (6105, 6106, 6134, 6104)

51

2602

Private

RESIDENTIAL

0.017

SUBHASH SINH PITA-
SWARGIYA RAMJEE SINH
2602 (6118, 6119, 5898, 5462)

52

2635

Private

RESIDENTIAL

0.2411

RAMBABU PITA-SWARGIYA
RAMLAGAN SINH
2635 (5098, 5464, 5463, 5898)

53

2636

Private

RESIDENTIAL

0.2269

KALYAN KUMAR PITA-
SWARGIYA SACHITANAND
SINH

2636 (5473, 5469)

54

2643

Private

RESIDENTIAL

0.1162

KALYAN KUMAR PITA-
SWARGIYA SACHITANAND
SINH

2643 (5438, 5472)

55

2649

Private

RESIDENTIAL

0.1831

RAMDEYV SINH, AJAY SINH,
PITA-SWARGIYA
RAMSWAROOP SINH

2649 (5472, 5438, 5434, 5470,
5471, 5469)

56

2665

Private

RESIDENTIAL

0.0374

GULSHAN SINH PITA-
NARESH SINH
2665 (5467, 5500)

57

2666

Private

RESIDENTIAL

0.045

GULSHAN SINH PITA-
NARESH SINH
2666 (5466, 5467, 5500)

58

2667

Government

NAHAR

0.2747

BIHAR SARKAR
2667 (5284, 5285, 5286)

59

2702

Private

RESIDENTIAL

0.0997

RAMIEE SINH
2702(5279,5280)

60

2719

Private

RESIDENTIAL

0.1504

RAJESH SINH PITA- SUKDEV
SINH, KHUSHABU DEVI PATI-
VIKESH KUMAR, NANDAN
SINH PITA-BHUVANESHWAR
SINH/ RAJSHREE KUMARI
PATI- RAJESH KUMAR, SHRI
RAVI KUMAR SAKSENA
PITA-SHIV KUMAR DAS

2719 (5275,5276,5277)

61

2803

Government

NALA

0.0203

BIHAR SARKAR
2803 (6134,6122,6121,6133)

Village: Gauripur (432)

62

339

Private

RESIDENTIAL

0.1022

Phodo yadav pita-Asim yadav
339

63

347

Private

RESIDENTIAL

0.0046

phodo yadav pita-Asim Yadav
347

|Taluk: Dharhara

[Village: Chaur Digar 316

64

1114

Private

AGRICULTURE

0.0085

SHANKAR PRASAD YADAYV,
DINESH YADAV PITA- LATE
HARILAL YADAV
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1114

65

1119

Private

AGRICULTURE

0.0945

KAMLA SINH PITA-
1119

66

1128

Private

AGRICULTURE

0.2105

SHRI TRIPURARI SINH, SHRI
NIRBHAY KUMAR SINH, SHRI
NAND KISHOR SINH PITA-
LATE MAHESHWAR SINH
1128

67

1863

Private

AGRICULTURE

0.0011

SHUKAL MAHTO, PITA-
1863

68

1874

Private

AGRICULTURE

0.0632

BAALKISHOR YADAYV, PITA-
1874

69

1886

Private

AGRICULTURE

0.0011

ANIL KESHRI, PITA-
1886

70

1892

Private

AGRICULTURE

0.0868

ARJUN PRASAD MAHTO
PITA- LATE RAMKISHUN
MAHTO

1892

71

411

Private

AGRICULTURE

0.0768

TIPU YADAV
411

72

618

Private

AGRICULTURE

0.1012

YOGENDRA YADAV
618

73

779

Private

AGRICULTURE

0.2887

RAJO YADAYV PITA- MUSHO
YADAV
779

74

935

Private

AGRICULTURE

0.3574

RAMBAALAK YADAYV PITA-
LATE KAPILDEO YADAV,
LALITA DEVI PATI-AVADH
KISHOR PRASAD YADAV
935

75

946

Private

AGRICULTURE

0.0438

ANIL SINH PITA-
946

Total“

10.9204|

[F. No. 2010/NHAI/PIU-BGP/MOK-MUG/LA/3A/3D]

SHAIKH AMINKHAN, Director
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